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Date of Decizicn: 19.11.97

I11 THE CEIITRAL ADMINISTRATIVE TRIEUUAL,JATIFUR BEIYH,JATIPUR.

*x % %

OA 210/97
Lala Ram, last employed as Sr.Assictant Engineer (Transmizsicn Planning) 0/o
the T.D.E., Philwara Telejgraph Divisi-n, PBhilwara, v/ 493, Devi Magar, lew
Sanganer R:ad, Seodala, Jaipur.

... Applicant

Versus
1. Unicn <of India through ZJecretary, Department of Telecommanicaticn,
Sanchar Bhawan, New Delhi. '
R Chief 3eneral Manager, PRajasthan Telecom Civcle, Zardar Patel Marg, C-
Scheme, Jaipnr. _ '
2. General Manajer Telecom District, M.I.R-ad, Jaipur.

.+« Respondents

CORAM:
HOW'ELE MR.SOFAL FRISHMA, VICE CHAIRMAN
For the Applicant , ees Mr.Ghiv Eumar
For the Reespondents eves Mr.D.F.Avcora,Besistant Directar

Public Grievances, Jepartmental
representative
O R-D-E-R
EFER HOMN'BLE-MR,SOPAL-FRIZHMA, - VICE - JHAIFPMAN

Arplicant, Lala Ram, has filed thie applicati-n under Secticn 19 of the
Administrative Tribunals Act, 1925, praying for a direction to the respondents
te release the lenefits menti:ned in his representaticn dated 27.12.9%5, st

Annexure A-Z, acg alsc for a directicn to pay interest on delayed rayment.

2. Heard the learned counsel for the applicant and Mr.D.U.Avora, Assistant
Director Public Grievances, departmental representative for the respeondents.

2. The 1learned counsel f£r the applicant, instead of rpressiny this
application on merits, wante the arpplicant's vepresentation dated 27.12.9%, at
Annexure A-2, to ke decided through a detailed speaking order. The learned
coansel for the applicant has alst stated that the aforesaid representation has

not a5 far been decided.

4. Thiz applicaticon is therefore Jdisposed of, at the'stage of admission,
with a directisn to respindent Mo.2 Lo decide the applicant's representation
dated 27.12.9%, at Annexure A-2, through a detailed speaking crder within a
pericd of two months from the date of receipt of a copy of this crder. M
crder as to ocosts.
Celdubre
(30PALFRISHNA)

VICE CHAIRMAN
VK



